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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 3204 OF 2008
PANDURANG Appel lant (s)
VERSUS
UNION OF I NDI A & ANR Respondent ( s)
(Wth office report)
Dat e: 22/05/2012 This Appeal was called on for hearing today.
CORAM :
HON BLE DR JUSTI CE B.S. CHAUHAN

HON BLE MR. JUSTI CE DI PAK M SRA
( VACATI ON BENCH)

For Appellant(s) M. N tin Bhardwaj, Adv.

For Respondent (s) M . R P. Bhatt, Sr. Adv.
Ms. Madhurima Tati a, Adv.
M. B. K. Prasad, Adv.
M. Shreekant N. Terdal, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Heard | earned counsel for the parties at
| engt h.
List the matter on 25th May, 2012 as part
hear d.
(O P. Sharma) (MS. Negi)

Court Master Court Master



